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future expansion 6f the college, 1s
under active and g deci-
sion is expected to be taken shortly.

Production of Handloom Goods in
Gujarat

4871, Shri Narendra Singh Mahida:
Will the Minister of Commerce be
pleased to state

(a) the total amount of handloom
products manufactured in Gujarat dur
mg 1966-87;

(b) the totsl consumption of yarn
during the same period; and

(c) the total amount granted to
Guyarat for the development of hand-
loom industry in the State during the
same period?

The Deputy Minister in the Minis-
try of Commerce (Shri Shafi Qureshi):
(a) and (b). The information is being
collected and will be laid on the Table
of the House.

(¢) Rs 440 lakhs.
Red-oxide Factories

4872. Shri Shinkre: Will the Mins-
ter of Indusirial Development and
Company Affairs be pleased to state.

(a) the total State-wise number of
red-oxide factories in India and their
capacity;

(b) the quantity of red-oxide export
ed by those factories and the result-
ant earnings in foreign exchange:

(c) whether red-oxide factory at
Corlim, Goa has started production
and what has been the total produc-
tion so far;

(d) whether the owner of that red-
oxide factory has secured orders from
foreign countries, including Japan for
the supply of Indian made red-oxide
and Qaker; and

(e) whether Government will pro-
vide the necessary facilities to the
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owner for the expansion of the factory
and consequent export of red-oxide?

‘The Minister of Industrial Develop-
ment and Company Affairs (8bri F. A.
Almed): (a) to {e). Information =
being collected and will be laid on
the Table of the House

Indusirial Estate In Gos

4873, Shri Bhinkre: Will the Mius-

ter of Imdustrial Development amd
Company Affairs be pleased to state

(a) the number of Industrial
Estates in Goa and the nature of far-
tories thereunder;

(b) the total number of workers in
those factories;

(¢) whether some small scale In-
dustrialists from Goa have approach-
ed Government for grant of conces
sion in electricity charges and making
available of long term loans at lower
rate of interest in view of speca
conditions prevaiing mn Goa; and

(d) if so, whether Government pro-
posed to consider sympathetically those
cases because very few Goans have
ventured so far to start the industries
owing to limited funds and lack of
ncentives?

The Minister of Industrial Develop-
ment and Company Affairs (Shri F. A.
Abmed): {(a) to (d). The information
is being collected from the Admini--
tration of Goa, Daman and Diu and
will be placed on the Table of the
House.

Export of Wigs to USA

4874. Bhri Narandrs Singh Mabida:
Will the Minuster of Commerce be
pleased to state:

(a) whether the State Trading Cor-
poration has entered into a contract
with an American firm for the supply
of Amished wigs





